331  Mental Health Bill
14'53 hrs.

SCHEDULED CASTES AND SCHE-
DULED TRIBES ORDERS (AMEND.
MENT) BILL

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
QSHRI DHANIK LAL MANDAL): Sir,

beg to move for leave to introduce a Bill
to provide for the inclusion in, and the ex-
clusion from the lists of Scheduled Castes
and Scheduled Tribes, of certain castes
and tribes.

MR. DEPUTY-SPEAKER: The ques-
tion is:

““That leave be granted to introduce

a Bill to provide for the inclusion in,

and the exclusion from, the lists of

Scheduled Castes and Scheduled Tribes
of certain castes and tribes.”

The motion was adopted.

SHRI DHANIK LAL MANDAL: I
introduce the Bill.

14'56 hrs.
MENTAL HEALTH BILL

MR. DEPUTY-SPEAKER : The
question is :

“That leave be granted to introduce
a Bi'll’Into uomolidfte and amend the
law relating to the treatment and care
of mentally ill persons, to make better
provision with to thei
and affairs and for matters comnected
therewith or incidental thereto.”
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14'57 hra®

METRO RAILWAYS
(consmucgg:il. OF WORKS)

THE MINISTER OF RAILWAYS
iPROF. MADHU DANDAVATE) : Sir,

beg to move for leave to introduce a
Bill to provide for the comstruction of
works relating to metro railways in the
metropolitan cities and for matters con-
nected therewith,

MR  DEPUTY-SPEAKFR : The
question is :

“That leave be granted to introduce
a Bill to provide for the construction of
works relating to metro railways in
the metropolitan cities and for matters
connected therewith.”

The motion was adopted.

PROF. MADHU DANDAVATE: 1
introduce the Bill.

14'58 hrs,
MATTERS UNDER RULE 377

(i) REPORTED CLOSURE OF EDUCATIONAL
INSTITUTIONS IN PIHAR
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